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COMMERCIAL TAXES DEPARTMENT 

 ----------  

Notification No. 21/2019 – State Tax(Rate) 

 

S.O. No- 89 Dated- 1st  November, 2019--  In exercise of the powers conferred by sub-section 

(1) of section 11 of the Jharkhand Goods and Services Tax Act, 2017 (12 of 2017), the Government 

of Jharkhand, on being satisfied that it is necessary in the public interest so to do, on the 

recommendations of the Council, hereby makes the following further amendments in the 

notification of the Government of Jharkhand in the Commercial Taxes Department, No.12/2017- 

State Tax (Rate), dated the 29th June, 2017, published in the Gazette of Jharkhand, Extraordinary, 

vide S.O. No. 42, dated the 29th June, 2017, namely:- 

 

In the said notification, - 
 
(i) in the Table, -  

 
(a) against serial number 7, in the entry in column (3), for the words and brackets, “twenty lakh rupees 

(ten lakh rupees in case of a special category state) in the preceding financial year”, the following 

words, brackets and figures shall be substituted, namely, – 

 

“such amount in the preceding financial year as makes it eligible for exemption from registration 

under the Jharkhand Goods and Services Tax Act, 2017 (12 of 2017)”; 
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(b) after serial number 9A and the entries relating thereto, the following shall be inserted namely: - 
(1) (2) (3) (4) (5) 
“9A
A 

Chapter 
99 

Services provided by and 
to Fédération 
Internationalede Football 
Association (FIFA) and 
its subsidiaries directly or 
indirectly related to any 
of the events under FIFA 
U-17 Women's World 
Cup 2020 to be hosted in 
India. 

Nil Provided that 
Director (Sports), 
Ministry of Youth 
Affairs and Sports 
certifies that the 
services are directly 
or indirectly related 
to any of the events 
under FIFA U-17 
Women's World 
Cup 2020.”; 

 
(c) against serial number 14, in the entry in column (3), after the word ‘below’, the words ‘or equal to’ 
shall be inserted;  
 
(d) against serial number 19A, in the entry in column (5), for the figures “2019”, the figures “2020” 
shall be substituted;  

 
(e) against serial number 19B, in the entry in column (5), for the figures “2019”, the figures “2020” 
shall be substituted; 
 
(f) after serial number 24A and the entries relating thereto, the following serial number and entries 
relating thereto shall be inserted, namely: - 

(1) (2) (3) (4) (5) 
“24
B 

Heading 
9967 or 
Heading 
9985 

Services by way of storage or 

warehousing of cereals, pulses, fruits, 

nuts and vegetables, spices, copra, 

sugarcane, jaggery, raw vegetable fibres 

such as cotton, flax, jute etc., indigo, 

unmanufactured tobacco, betel leaves, 

tendu leaves, coffee and tea. 

Nil Nil”; 

 
(g) after serial number 29A and the entries relating thereto, the following serial number and entries 
shall be inserted, namely: - 

(1) (2) (3) (4) (5) 
“29B Heading 

9971 or 
Heading 
9991 

Services of life insurance provided 
or agreed to be provided by the 
Central Armed Police Forces (under 
Ministry of Home Affairs) Group 
Insurance Funds to their members 
under the Group Insurance Schemes 
of the concerned Central Armed 
Police Force. 

Nil Nil”; 
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(h) against serial number 35, in the entry in column (3), after the entry (q), the entry “(r) Bangla Shasya 
Bima” shall be inserted; 
 
(i) against serial number 45, in the entries in column (3), for the words and brackets “twenty lakh 
rupees (ten lakh rupees in the case of special category states) in the preceding financial year”, wherever 
they occur, the following words, brackets and figures shall be substituted, namely, –  
 

“such amount in the preceding financial year as makes it eligible for exemption from registration 
under the Jharkhand Goods and Services Tax Act, 2017 (12 of 2017)”; 
 

(j) after serial number 82 and the entries relating thereto, the following shall be inserted, namely: - 
 

(1) (2) (3) (4) (5) 
“82A Heading 

9996 
Services by way of right to admission to 
the events organised under FIFA U-17 
Women's World Cup 2020. 

Nil Nil”. 

 
 

2. This notification shall be deemed to be effective from 1st day of October, 2019. 
        

 
 

[File.No Va Kar / GST / 03/ 2019] 
By the order of the Governor of Jharkhand, 

 
 

Prashant Kumar, 
Secretary-cum-Commissioner. 

 
 
 

Note: -The principal notification No. 12/2017 - State Tax (Rate), dated the 29th June, 2017, was 
published in the Gazette of Jharkhand, Extraordinary, vide S.O. No. 42, dated the 29th June, 2017 and last 
amended by notification No.13/2019 - State Tax (Rate), dated the  4th October, 2019 vide S.O. No. 72,  
dated the 4th October, 2019. 

 
 

-------------- 
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वा�ण�य-कर 
वभाग 

------------- 

अ�धसचूना संo. 21/2019- रा� य कर (दर) 
 

एस. ओ. सं. 89  दनांक 1 नव!बर, 2019--   झारख
ड माल और सेवाकर 

अ�ध�नयम, 2017 (2017 का 12) क� धारा 11 क� उप धारा (1) के तहत #द% त 

शि(तय) का #योग करते हुए, झारख
ड सरकार, इस बात से संतु1 ट होते हुए 3क ऐसा 

करना जन6हत म7 आव9 यक है, झारख
ड सरकार, वा;ण=य-कर >वभाग क� अ�धसूचना 

संB या 12/2017- रा= य कर (दर), 6दनांक 29 जून, 2017 िजसे एस. ओ. सं. 42, 6दनांक 

29 जून, 2017 के तहत झारख
ड के राजपH, असाधारण म7 #काIशत 3कया गया था, म7 

और आगे भी �नL नIल;खत संशोधन करती है, यथा :-  

उ( त अ�धसूचना म7,-  

(i) सारणी म7,-  

(क) Oम संB या 7 के समP, कॉलम (3) क� #>वि1ट म7 शS द) और को1 ठक “बीस 

लाख Vपए (3कसी >वशेष #वगX रा= य क� दशा म7 दस लाख Vपए)” के Z थान पर 

�नL नIल;खत शS द), को1 ठक और अंक) को #�तZ था>पत 3कया जाएगा, यथा,-  

“इतनी राIश थी िजतने से 3क वे झारख
ड माल और सेवाकर अ�ध�नयम, 

2017 (2017 का 12) के अंतगXत पंजीकरण से छूट #ा\ त करने के पाH ह)” 

(ख) Oम संB या 9क और उससे संबं�धत #>वि1टय) के प9 चात �नL नIल;खत को 

अंत:Z था>पत 3कया जाएगा, यथा :- 

(1) (2) (3) (4) (5) 

“9कक अ^ याय 

99 

भारत म7 आयोिजत होने 

वाल_ FIFA U-17 म6हला 

>व9 व कप, 2020 के 

अंतगXत 3कसी भी 

समारोह म7 #% यPत: या 

अ#% यPत: फेडरेशन 

इंटरनेशल डी फुटबाल 

एसोIसएशन (FIFA) और 

इसके सहायक संगठन) 

के aवारा या इनको  

#दान क� जाने वाल_ 

सेवाएं ।  

शूc य  बशतd 3क �नदेशक (खेल), 

युवा कायXOम और खेल 

मंHालय यह #मा;णत कर दे 

3क ये सेवाएं #% यPत: या 

अ#% यPत: FIFA U-17  

म6हला >व9 व कप, 2020 के 

अंतगXत आने वाले समारोह 

से संबं�धत हe ।”;  

 

(ग) Oम संB या 14 के समP, कॉलम (3) क� #>वि1ट म7, शS द “कम” के प9 चात 

शS द “या के बराबर” को अंत:Z था>पत 3कया जाएगा;  

(घ) Oम संB या 19क के समP, कॉलम (5) क� #>वि1ट म7, अंक “2019” के 

Z थान पर अंक “2020” को #�तZ था>पत 3कया जाएगा;  
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(ङ) Oम संB या 19ख के समP, कॉलम (5) क� #>वि1ट म7, अंक “2019” के Z थान 

पर अंक “2020” को #�तZ था>पत 3कया जाएगा;  

(च) Oम संB या 24क और उससे संबं�धत #>वि1टय) के प9 चात �नL नIल;खत 

Oम संB या और #>वि1टय) को अंत:Z था>पत 3कया जाएगा, यथा:-    

(1) (2) (3) (4) (5) 

“24ख शीषXक 

9967 

या 

शीषXक 

9985  

अनाज, दाल7, फल, नkस और 

सिSजयां, मसाले, कोपरा, गc ना, 

गुड़, कm चे वनाZ प�त रेशे जैसे 3क 

कपास, nलै( स, जूट आ6द, नील, 

गैर >व�नIमXत तंबाकू, पान के प% ते, 

त7द ू के प% ते, काफ� और चाय के 

भंडारण या वेयरहाउIसगं के मा^ यम 

से द_ जाने वाल_ सेवाएं  

शूc य  शूc य”;  

 

(छ) Oम संB या 29क और उससे संबं�धत #>वि1टय) के प9 चात �नL नIल;खत 

Oम संB या और #>वि1टय) को अंत:Z था>पत 3कया जाएगा, यथा:-    

(1) (2) (3) (4) (5) 

“29ख शीषXक 

9971 

या 

शीषXक 

9991  

क7 o_य सशZH पुIलस बल (गहृ 

मंHालय के अंतगXत) समूह बीमा कोष 

के aवारा संबं�धत क7 o_य सशZH 

पुIलस बल क� सामू6हक बीमा 

योजना के अंतगXत अपने सदZ य) को 

जीवन बीमा से संबं�धत द_ गई या 

6दए जाने के Iलए अनुबं�धत सेवाएं 

शूc य  शूc य”;  

 

(ज) Oम संB या 35 के समP, कॉलम (3) क� #>वि1ट म7 #>वि1ट (थ) के प9 चात 

शS द “(द) बंr ला सZ य बीमा” को अंत:Z था>पत 3कया जाएगा; 

(झ) Oम संB या 45 के समP, कॉलम (3) क� #>वि1ट म7 जहां-जहां शS द और 

को1 ठक “बीस लाख Vपए (3कसी >वशेष #वगX रा= य क� दशा म7 दस लाख 

Vपए)” आए ह), वहां-वहां उनके Z थान पर �नL नIल;खत शS द, को1 ठक और अंक 

को #�तZ था>पत 3कया जाएगा, यथा:-  

“इतनी राIश थी िजतने से 3क वे झारख
ड माल और सेवाकर अ�ध�नयम, 

2017 (2017 का 12) के अंतगXत पंजीकरण से छूट #ा\ त करने के पाH ह)” 

(ञ) Oम संB या 82 और उससे संबं�धत #>वि1टय) के प9 चात �नL नIल;खत को 

अंत:Z था>पत 3कया जाएगा, यथा:-  
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(1) (2) (3) (4) (5) 

“82क शीषXक 

9996  

FIFA U-17 म6हला >व9 व कप, 2020 

के अंतगXत आयोिजत होने वाले 

समारोह म7 #वेश के अ�धकार देने के 

मा^ यम से द_ जाने वाल_ सेवाएं  

शूc य  शूc य”; 

 

2. यह अ�धसचूना 1 अ(टूबर, 2019 से लाग ूमानी जाएगी। 

 

     

 

[सं.सं .वा0कर/जी0एस0ट_0/03/2019] 

झारखंड रा=यपाल के आदेश से 

 

$शांत कुमार, 

                                      स�चव-सह-आयु(त 

 

 

नोट: #धान अ�धसूचना संB या 12/2017- रा= य कर (दर), 6दनांक 29 जून, 2017 

को एस. ओ. सं. 42, 6दनांक 29 जून, 2017 के तहत झारख
ड के राजपH, असाधारण म7 

#काIशत 3कया गया था और इसम7 अं�तम बार अ�धसूचना संB या 13/2019- रा= य कर 

(दर), 6दनांक 4 अ(टूबर, 2019, एस. ओ. सं. 72, 6दनांक 4 अ(टूबर, 2019, के aवारा 

संशोधन 3कया गया है ।  
 

 

 

------------ 
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